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Publication of Population Figures 
for Ceo u of india, 1981 

238. PROF. NARAIN CHAND 
P ARASHAR: Will the Minister of 
HOME AFFAIRS be pleased to state : 

(a) whether the final figures of popula-
tion of States/Union Territories, Language 
and religious groups for the Census of 
India, 1981, have since been published 
by the Registrar General of Census Opera-
tions; 

(b) if so, a summary thereof; and 

(c) if not, the likely date by which the 
fiaures would be published and the reasons 
for delay? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS (SHRI 
NIHAR RANJAN LASKAR) : (a) and 
(b) The final figures of population of the 
States aud Union Territories, according to 
1981 Census, have already been published 
in paper 1 of 1982 brought out by the 

Registrar General and Census Commissioner 
of India. A statement indicating these 
population figures is laid on the Table of 
the House: [Placed in Library . See No. 
LT-7030/B3]. In the case of Assam, the 
figures indicated are projected population 
figures only since 1981 census could not 
be conducted in that State. 

The figures for Danguage and Religious 
groups have not yet been published. 

(c) The figures according to 1981 
Census of Language and Religious groups 
are likely to be available by early, 1985. 

The processing of Census data is done 
according to Scheduled programme. Some 
duly has been caused because of operational 
problems. 

Computerised Allotments of 
Maruti Cars 

239. SHRI SATISH AGARWAL: Will 
the Minister of INDUSTRY be pleased to 
state .' 

(a) the particulars of the personnel and 
company who did the consumer programming 
for the Maruti Udyog Ltd. computerised 
allotment lists held on 24 September, 1983 
and the details of payments made to a 
private consultancy firm for computer pro-
gramming; 

(b) whether a copy of the programme 
received a)ongwith the original output 
listing in respect of allotment lists pertain-
ing to deaJer city code numbers 2 to 16 
would be laid on the Table of the House 
and particulars of persons who signcd the 
output lists; 

(c) the seed numbers used for generating 
outpu t in each of city-wise lists; 

(d) who performed the job of punching 
cards, their transfer on tapes and in what 
form and manner was the data arranged 
when cards were transferred on tapes and 
when data was fe-arranged; and 




